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Vide order dated 21.03.2016, Mr. Justice V.K.Gupta (Retd.) had been appointed

as an Executor of the MoFS executed by the parties. It is stated that much progress has

been made but some more time is required to resolve the pending issur:s between the

two parties which are in respect of implementation of the unexecuted part of the

Memorandum of Family Settlement.

2. Accordingly, the time is extended by three months.
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3. To come up on 20.1.2.2076.


